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Reduction in non-prodo:tive Expenditure 

•192. SHRI ARJUN SETHI: Will the 
Minister of FINANCE be--pleased to state: 

(a) whether some active steps have been 
taken b)r Government to effectively reduce 
non-productive expenditure without sacrific-
ing development and efficiency in adminis-
tration; 

(b) if so, the nature of the proposal and 
the action taken so far in this direction; 

c)
1 

wltether State' Government have also 
been requested to cooperate in his drive 
against wasteful expenditure; and 

(d) if so, how far Government have 
achieved success so far as the question of 
economy is concerned 

THE MINISTER 
0

0F .FINANCE (SHRI 
PRANAB MUKHERJEE): (a) . to (d). A 
statement is laid on the Table of the House. 

' . •·· ' Statement .. 
(a) anil (b). Presumably, by non-produc-

tive . exp~!llditur~, the. Hon'ble Member _ .. js 
refQrri ' Ii to ' ~n:devc1oprriental expeiidilure 

.. _ •• • i ~ I i I ,) •"' ' . 
of Go,vcr~ept. , _The nptfd, ~pr auster!t.Y 
and 

1 
eff~cung economy., in npn-~evelop

mental expe· n3 iture has been const~ntly en-,· r Y · J .1 • 1 
gaging the ~ttentiqn of the Government. 
Instructions ID this regard have been ~ issu-
ed ~rom time to time. A statement indi-

.' l 

eating the earlier as well as recent instru-
tions in this r~gar9 is 1a,npexed, 1• 

' ;, . : ~ . 
(c) l'be State Governments haye. beep re-

~ " I• ,. • • 

quested '1D cooperate ·n rest.rictmg unneces-
sary expenditure and to maximise econo-
mies in e"penditure so that the scarce 

financial resource are deployed jud iciously 
wilh a view to yielding maximum benefits. 
The States have in general agreed to co-
operate in this regard. 

(d) The avings arising as a re ult of 
ecor.omy mea ures are not reft ct in :.my 
primary unit of appropriation or any e-
rnratc sub-head and as snch the sy tem 
of accounts does not lend itself to quanti-
fit.;ation of the economy i.n administrative 
expenditure of Government. Govern-
ment i conscious about the need 
for economy in its expenditure particularly 
the non-developmental expenditure. Go·1-
ernment attaches great importance to the 
task of bringing_ down the non-develop-
mental expenditur;e and for enforcing strict 
economy in its expenditure. With 'trus· end 
in view, the Gov,ernment iiiued economy 
instructions ·in Auguit, 1974, which ere 
reviewed and up-dated, in 1977. ~n Jully, . 
1979, the Ministriei jDepartments have 
been advised that: . 

(a) 
1 
no .a,dditional p9&t& ,h~uld be sane-: . 

t.ioqcd qn the non-Plan iide 'unl~is they-
are matched by equ~vale~t. _iavings by 
surrender of ' othec po&ti except in lhe 
ca&c of entirely new organi•ations, the 
need for which has been specifically 
accepted; . 

(b) posts sanctioned for Centrally 
SP,°nsor~ .~ch~iies should be rtvi~wed " 
in order to effect a arastic curtailment in 
their qum~r; ~n . . ,1 , 11 

(c) a dractic reduction should bo c1fcc-
ted in the number of deputations and' 
~eleg~ti9ns . ab~~ 

" • I. ,J I , 
2. The other CC.Onomy instructions which. 

Government are enforcine include:-

(a) Tel~pl10ne: STD facility has been 
restricted ·to officeni of thO rank. ~f Joint 
Secretar}r and abovo in offices end at 
residence of Otnccrs of 'the rank of De-
puty Secretarv, and. abo.vo !'-'ld for other 
iP, ~it\n a6es oq. n7tional bJWis. The 
number · o ' .. ee cal,li iulowcd in reapect l M, • 
of residential telephones bas been reduc-
ed from 1500 per quarter to 6SO on bi- -
monthly bw11 · 

(b) Ec(fff(1my in the use of paper: 
Maximum economy in the u c of paper .. 
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(c) Transfer of Go\•er1111w11t servants: 
Ban on rotational tran fers for a period 
of on . year injtially ha since been ex-
tended until further orders except in re-
gard to specified categories of posts. 

(d) R estrictions of Air Travel: Com-
pl te ban on air travel by non-entitled 
categories, except with specific permis-
sion. 

(e) Consumption of Petrol : Petrol 
.con umption by Staff Cars restricted to 
66.213 per cent of quantity consumed 
during 1978-79 in respect of nonopern-
tional vehicles and 85 per cent in respect 
of operational v·ebicles. 

In re pect of Ministers, the maximum 
Limit of 900 litres per quarter reduced 

o 750 litres per quarter from 25.5.1979. 

(f) Employment of additional staff on 
daily wages: There is ban on engaging 
additional staff on daily wage basis in 
all Government officees. 

(g) Ban on filling up of posts: Tber.! 
is ban on filling up of vacancies which 
are more than six months old except 
with the concurrence of the concerned 
Financial Adviser. In respect of posts 
to be filled by recruitment/ promotion 
through U.P.S.C./S.S.C./D.P.C. the 
time-lmit of six months has been en· 
.hanced to one year. 

(i) Staff Cars: No addition to the ex-
isting fleet of cars should be made with-
out the prior approval of the Ministry 
of Finance. 

3. In August, 1980 in the light of direc-
'1ive given by Prime Minister, Financial 
Advisers were requested to scrutinise pro-
·posals for foreign deputation applying stri-
cter standards. 

4. In July, 1981 further instructions 
have been issued to restrict expenditure on 
'foreign travel. These include:-

(a) all proposals J.or delegation and 
depuWtions abroad to be scrutinised care-
fully mod pruned to the minimum. 

(b) Only Secretaries to Government of 
India and Officers of equivalent rank 

and Schedule 'A' Heads of Public . Sec-
tor Undertakings (including Banks, insu-
rance companies and financial institutios) 
would be entitled to air travel by 1st 
cfa~s in respect of foreign travel . 

(c) Officers of the rank of Secretaries 
to G overnmnt were previously entitled 
to a suite in a hotel when they travelled 
abroad. As a m~asure of economy, it 
has been decided that all officers includ-
ing Secretaries to Government and Heads 
of other offices of Public Sector Under-
takino-s (including Banks, insurance com-
panies and financial institutions) will be 
entitled to stay onJy in a single room 
when they are abroad. 

(d) Only the Cabinet Ministers a11d 
Ministers of State will be entitled to 
take with them one Private Secretary 
when they travel abroad , and other per-
sonal staff wi II not be entitled to accom-
pany the Minister on such visits. 

5. In March 1982 Prime Minister's 
observations regarding the need for giving 
up all kinds of extravagance and practising 
some measure of austerity particularly in 
view of shortage of essential commodities 
in the country and the need for avoiding 
wasteful expenditure have been brought to 
the notice of all Financial Advisers who 
are respo.nsib1e for exercising control on 
expenditure in respective Minisries/Depart-
mentsiOrganisations etc. 

SHRI ARJUN SETHI: Mr. Speaker, Sir, 
I have asked specifically a few questions 
regarding the curb in wasteful expenditure 
by the States and the Union and how far 
the Government is successful in their at-
tempt, 

The hon. Minister has mentioned regard-
ing the States. He bas mentioned that the 
States have, in general, agreed t0 cooperate 
in this regard. · May I know from the 
hon. Minister, apart from their willing-
ness to cooperate, whether he is aware o.f 
the fact as to what concrete steps these 
States have taken to curb the wasteful ex-
pendiure and whet,her the Centre has. 
asked for any report from the individual 
States regarding this? Secondly, he ha! 
also mentioned that it is very difficult to 
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quantitfy the amount regarding the non-
development expenditure. If he is not 
able to quantify the amount, at least, will 
the hon. Minister indicate to the House as 
to how far and to what extent, they have 
achieved their targets? 

SHRI PRANAB MUKHERJEE: Sir, 
answering the last part of his question first, 
it is not possible to quantify it in terms 
of absolute money in different States But, 
I can give some indications in terms of 
percentage, of the total national income, 
what is the non-development expenditure. 
For instance, in 1975-76, the Central 
Government's expenditure was 46.2 per 
cent-I am here talking of the Central 
Government alone- not including all the 
States. It was 46.2 per cent of the total 
national income. The Central Govern-
ment's expenditure has now come down to 
41.3 per cent in 1982-83. The total e:c-
penditure, if the hon. Member is interes-
ted to know, so far as the Central Gov-
ernment is concerned, was that in 1975-76 
it was Rs. 12,037 crors and in 1982-83 
budget estimate , it is Rs. 28,369 crores. 
In terms of percentage, it has come down. 
Secondly, all non-development l!xp~nditure 
is not a wasteful expenditure because, in 
the non-development expenditure. \•1e in-
clude what is popularly· called the non-plan 
expenditure. But, we ought to indicate 
the non-plan expenditure. It will increase 
because the assets which you create dur-
ing a Plan perioJ in the accounting for-
mulation becomes a non-plan expenditure 
for maintenance. Even if you construct 
a hospital building or house or a college 
building or -t hihoratory or an irrigation 
project, e,·en the. mer~ rn:.iintcwuc~ :haq:?e 
would be treated as non-plan expenditure 
and would come within the category of 
non-developmental expenditure. But stri-
ctly speaking you cannot call it a wasteful 
expenditure. Therefore I think it would 
not be correct to say that all . non-develop-
mental expenditure is wasteful expenditure. 

Now, in regard to economy I have given 
in fact an exhaustive statement indicating 
the are.as where we are trying to achieve 
the economic objectives. So far as the 
State Governments are concerned there is 
no system of getting the moniter.i.ng or 
qua1 te.rly reports. It is not possible. 

After all, they are also responsible Gov-
ernments and they are responsible to their 
Electorate and they know it fully well. 
Because, in the pre.sent situation, if they 
cannot redu~ the expenditure which 
should be avoided they will not get surli-

' cient support to mop up for their plan · 
expenditure and maintain the develop-
mental tempo. 

Regarding the general guidelines which 
we are issuing to the States, by and large 
they are agreeing to it. My problem is 
that they are not reducing expenditure; 
but my problem is that they are not mop-
ping up additional resources. 

SHRI ARU N SETHI: I am entirely in 
agr~ment with the hon. Minister that all 
the wasteful expenditure cannot be curtail-
ed. (lntermption). 

SHRI CHIIT A BASU: N on-ph n ex-
penditure cannot be curtailed. 

SHRT ARUN SETHT: I am enti rely in 
agreement with you. It is noticed :ind· 
many times in this House the hon. Minister 
has answered that from year to year the 
overtime payments to the Central Gov-
ernment employees have been increasing. 
May I know whether the hon. Minister 
considers that the overtime payments paid 
to the employees are in tune with the need 
for maintenance of economy? How is this 
in the interest of the administration and 
the interest of our dev-elopmental purposes? 
This is what I want to know. 

SHRI PRANAB MUKHERJEE: Jo 
many areas we have reduced overtime. 
But sometimes it becomes rather inevitable. 
In the statement which I have laid on the· 
Table of the House, the hon. Member will 
find·, I am strictly momitoring these things, 
particularly in the non-operational areas. 
Therefore, if some work has to be done, it 
h as to be done by the e.xisting staff. But 
at the same time I am reducing it :ind in 
certain areas we have foulld visible impact 
of it-particularly in the Banks it has been 
reduced almost to half. There is tremen-
dous pressure on me to increase the rate 
of overtime. But I do hope that with the-
suppoq of the bon. Me.mbters I will be able 
to withstand that pressure. 

SHRI KRISHNA CHANDRA HAL ... 
DAR: The hon. Minister in his long 



Oral Answers OCTOBER 15, 1982 Oral Answers 

tatement ha stated that he wants to 
restrict the fo reign tours of Mini ters, 
Secretarie and others. He. bas mentioned 
that the expendi ture bas been reduced from 
46 per cent to 41 per cent. I would like 
to know from the Minjster whetbe.r it has 
been reflected in the foreign tours of 
Central Ministers, Secretarie . Officer of 
th .. Public Undert kings etc. I want to 

' know the. break up for the last three years 
and the amount involved. 

SHRI PRANAB M U KHERJEE : It is 
not pos ible to quantify on what :.1ccount 
bow much was red uced. But in regarJ 

' to the expenditure of the Central Ministers, 
Secretaries, Heads o f Public Sector U nder-
takings e.tc. if he wants any information, I 
would need a separate notice. 

SHRI KRISHNA CHANDRA HAL-
DAR: At least he can give the figures 
for foreign tours of the Central Govun-
ment Officers. What is the total amount 
and what percentage bas been reduced by 
them? 

. MR. SPEAKER: It is not possible for 
him to give that information now. 

SHRJ RATANSlNH RAJDA: Sir, this 
'is a very important question. We are 
con idering it merely in an academic 
manner. In a country like ours where 
more than 50 per cent of the people live 
below the poverty line the common man 
Is so much worried because of the vulgar 
exhibition of the wealth on the part of not 
only the Ministers-I do not envy them-
but on the part of bureaucrats also. The 
perquisites of the bureaucrats are so much 
and all the facilities enjoyed by them are 
so much that sometimes their perquisites, 
etc., are more than the Mini terS1' salaries. 
etc. Will the hon. Minister gather cour-
age in both bands and slash considerably 
all this vulgar exhibition and the wealth1 
of the Government and the Government 
servants? 

' SHRI . PRANAB MUKHERJ EE: We 
are always against the vulgar exhibition of 
wealth by anybody including the Govem-
tnent , Government officers and the Minis-

"'ters. But in regard to 5alary, I hope that 
the hon. · Member should not envy the 

Ministers because there is not a single 
Member in this House who does DOt act 
more than the Cabinet Minister not a . ' mgle Member. The Ministers' salaries 
and allowances were determined in 1952. 
The Cabinet Minister is just getting 
Rs. 2250 including you, Sir. 

MR. SPEAKER: But so far you have 
not shown any sympathy. 

SHRI PRANAB MUKHERJEE· Not 
only that. Perhaps on this count~ I am 
unpopular, to every colleague of mine, 
including you . Sir. Sir, in regard to the 
perquisites, it is true but you cannot just 
ascribe it- No Minister wants to have a 
big bungalow with lawns. If you want 
to give a small working house, everybody 
will be happy. But these are there and 
~ome of them are allotted to it and they 
JUSt use them. You cannot expect that 
everybody is using it. Nobody wants it 
and gradually we are removing them. l n 
fact, in the Statement I have mentioned 
this point. But in regard to the austerity, 
earlier the Secretary used to have a suite • 
Now, we have restricted it to a single. 
room . So, this is misleading exhibition. 

SHRI RATANSJNH RAJDA: Sir the 
h.on. Minister has not answered my ~ues
l!on. My attack was not on Ministers' 
salaries, but bureaucrats' I asked a'Q;out the 
perquisities and what the percentage is. 
He has not answered that. 

MR. SPEAKER: It is all right. Next 
Question. Shri Rajnath Sonkar Shastri .. · 
Shri Trilok C'i'Ja.nd. They are not there. 
Next Questioo--Sbri P. Namgyal. He is 
not present. N ext question--Shri Daya 
Ram Shakya-Absent. Net question-
Dr. A. U. Azmi-Ahc;ent. Next question 
No. 197-Shri C. T. Dhandapani. 

SHRI K. MAY A THEV AR: Question 
No. 197. 

MR. SPEAKER: The question is in 
the name of Mr. C. T. Dhandapani. 

'HRI K. MAYATHEVAR: Sir, he 
asked me to put this question. 

AN HON. MEMBER: Sir, he is not 
Mr. Dhandapani. 

• j 
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SHRJ K. MAYATHEVAR: 1 am 
~rry Sir. I am standing in his place. 

' 
AN HON. MEMBER: It can be a 

question of -Privilege motion. It can be 
.a que tion of proxy! 

MR. SPEAKER: Next question.-
Shri B. V. Desai, Shri M. V. Cbandrashe-
kara Murthy- Absent. Next Question-
'Shri Jai Narayan Roat-· Absent. Ques-
tion No. 2p0-Shri Atal Bihari Vajpayee-
No. Shri Suraj Bhan. 

' . 
Prices of Consumer Items 

*200. SHRI SURAJ BHAN: 
SHRI ATAL BIHARI VAJ-

PAYEE: 

Will th Minister of CIVJL SUPPLIES 
be pleased to lay a statement showing: 

(a) what are the monthly prices of con-
sumer items since April last; 

(b) what are th~· items of which prices 
h::ive ri en and by how much; and 

(c) what were their prices in the same 
months in the years 1981, 1980 and 1979? 

THE MINISTER OF STATE OF THE 
MINISTRIES OF CIVIL AVIATION 
AND CIVIL SUPPLIES (SHRI BHAG-
WAT JHA AZAD): (a) ·to (c). A State-
ment is laid on ' the Table of lhe Sabba. 
[Pfaced in Library . See No. LT-55051 
82.] 
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